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T, 2062(3T).— Fea [T TLATE, T TSTHE AT HTH 1956 (1956 1 48) (58 =7H =76 72T
I ATATATH FgT 74T 8) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FLd gU, g THTLTT T ST
F waTq fF ST TS F Fuw S # NH157 F 6. 29.8 (Remew fhY. o.0). & fft. 39
(FRoTe= fohdft. w.R%) (FeraT T8 FT 9T U [HHI) TF % J-gve & [Ar (FEHr/dss gaesy
TqIRd 2-C17/4-ST T TATAT AT(R), FTLE, T ST TATAT 6 AT TS 6 [o10 ag 7 ruterd g St
Ter auie = ST | AT AT 7, UH G FT ST FLA 6 SO AT I AT FAT g

Fr¢ oft =afcr, ST 3<% 9 & RBaeg &, 5 sfafaam £ g 37 f s7-am1 (1) F o9l @=iw
TATSI o o7 UHT IH o ITANT 92 TSI | TH ATSEAAT 6 TR f A & ShHE & 6 Fia< st
AT T T TR |

THT SO AT qeT TTIAFI, AATq ST Ferded HEATA F[ (oIfGd & F TEqT 6T AT0AT AT IqH ITH
STETY SATEHTAT T3 SO ST FeAw TSI, ATl Al SAhrd & H A7 Feft forfers T9raw g1 9 S 7 sha|<
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T S UET STt 7 qFars & THT T UHT ST 19 F2 6 T, AT S al, S T8 Ty aaeq a9,
AT FTRT AT AT TN T SATATT F FAHT AT AALATT FHT T |

I<h sAferfera it e 3 it IT-4TRT (2) F 7f werw wrfersTe grer oAt A e oft sraer sifaw

T |

TH STERAAT o ST AT ATAT I 6 LT AT A= AT TEH TTIEHR 6 Ih FIATAT H ITASE
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

ALIAT

ST T & Fewrer oy & NH157 % f.ft. 29.8 (Remew ot 0.0). & f.#1.39

(R 6. #T. ©.RY) (FAST TgL T FTUTE € [AI0r) & g srsie & S+ areft @<= dga sraar

HC=HT afga i &1 dferd e
TS & A9 ISHET oret 7 1 FeHT
EAT Y ER MRS A FTER || g TF5ha || S T e I FT AR
HelT (SIRIREEIEY) (@)
1 2 3 4 5 6
ATAF T T GCTITET
T &7 ATH: FTAST
1 886 IREL WY 0.048 (2F47) 0.048
UEEIKICHINKE IS
2 123 GREAEN) T 0.029 (FF7) 0.029
W TeheaT
3 124 AT i 0.225 (FFea7) 0.225
LS ]Eaa RS
4 125 GREAEN) T 0.202 (3F7) 0.202
LD 1ETa RS
5 159 BEL LU IET Y 0.041 (F%aT) 0.041
6 227 [GEll O ET kY 0.009 (F#a7) 0.009
7 229 EEL T 0.017 (FF7T) 0.017
8 240 EEil BESRRED 0.003 (%7 ) 0.003
9 269 EEil AT 0.005 (3Fa7 ) 0.005
10 270 IGEil LD R 0.012 (gFaT) 0.012
11 277 IREL DIk 0.021 (3#ea7) 0.021
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12 278 TIfteaT 0.02 (g%aT) 0.02
13 283 LOIETa 0.033 (FTX) 0.033
14 284 TIfeaT 0.082 (3#a7) 0.082
15 285 LOIETS Y 0.011 (FAX) 0.011
16 286 LOIETa 0.028 (F7X) 0.028
17 290 LU ET Y 0.069 (37 ) 0.069
18 291 LOIETa 0.087 (F7X) 0.087
19 292 LD iET RS 0.072 (ZF47) 0.072
20 293 T TeheaY 0.034 (F%a¥) 0.034
21 294 LD IET RS 0.004 (Z%7¥) 0.004
22 330 ILDIETS Y 0.008 (F7X) 0.008
23 331 W _ 0.012 (%X 0.012
24 333 ILDIETS Y 0.032 (FTX) 0.032
25 344 LD ET RS 0.016 (F%a¥) 0.016
26 346 IV IETS 0.001 (FFTX) 0.001
27 347 LD ET RS 0.012 (F%a¥) 0.012
28 348 LD IET RS 0.008 (F#a¥ ) 0.008
29 349 IV IETS 0.004 (FF7X) 0.004
30 350 W _ 0.007 (%X 0.007

Total 1.152

[®T. 5. RO/BBSR/11017/LA/97/2016/3A]
g A HET, FTaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2062(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of project



4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Construction of Bypass road to Phulbani town from 29,800(Design Km 0.0) to Km 39,000 (Design Km 7.250) of NH-
157 in the state of Odisha on EPC mode under Annual Plan 2022-23, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Duputy Collector Kandhamal in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling under the project Construction

of Bypass road to Phulbani town from 29.8 (Design Km 0.0) to Km 39 (Design Km 7.250) of NH-157 in the state
of Odisha on EPC mode under Annual Plan 2022-23.

|State: ODISHA ||District: KANDHAMAL |
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 1 | 2 L3 L4 5 | 6 |
|Taluk: Khajuripada |
[Village: Kaladi |
1 886 ||Private |Agriculture || 0.048 (Hectare )| 0.048]
[Village: Tilakpada |
2 123 Government i;ﬁcul e 0.029 (Hectare ) 0.029
3 124 Government Izgilicul ture 0.225 (Hectare ) 0.225
4 125 Government i;ﬁcul e 0.202 (Hectare ) 0.202
5 l|159 ||Private |Agriculture || 0.041 (Hectare )| 0.041]
|6 ||227 ||Private ||Agriculture || 0.009 (Hectare )|| 0.009|
|7 ||229 ||Private ||Agriculture || 0.017 (Hectare )“ 0.017|
|8 ||24O ||Private ||Residentia1 || 0.003 (Hectare )|| 0.003|
|9 ||269 ||Private ||Agriculture || 0.005 (Hectare )|| 0.005|
10 270 ||Private |Agriculture || 0.012 (Hectare )| 0.012]
11 277 ||Private |Agriculture || 0.021 (Hectare )| 0.021]
|12 ||278 ||Private ||Agriculture || 0.02 (Hectare )|| 0.02|
13 283 ||Private |Agriculture || 0.033 (Hectare )| 0.033)
14 284 ||Private |Agriculture || 0.082 (Hectare )| 0.082]
15 ||285 ||Private |Agriculture || 0.011 (Hectare )| 0.011]
16 286 ||Private |Agriculture || 0.028 (Hectare )| 0.028|
|17 ||29O ||Private ||Agriculture || 0.069 (Hectare )|| 0.069|
|18 ||291 ||Private ||Agriculture || 0.087 (Hectare )|| 0.087|
|19 ||292 ||Private ||Agriculture || 0.072 (Hectare )|| 0.072|
120 1293 ||Private |Agriculture || 0.034 (Hectare )| 0.034|
21 |l294 ||Private |Agriculture || 0.004 (Hectare )| 0.004|
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22 1330 ||Private |Agriculture || 0.008 (Hectare )| 0.008]
23 331 Government i;licul e 0.012 (Hectare ) 0.012
|24 ”333 ||Private ||Agriculture ” 0.032 (Hectare )“ 0.032|
|25 ||344 ||Private ||Agriculture || 0.016 (Hectare )|| 0.016|
|26 ||346 ||Private ||Agriculture || 0.001 (Hectare )|| 0.001|
|27 ”347 ||Private ||Agriculture ” 0.012 (Hectare )“ 0.012|
28 348 ||Private |Agriculture || 0.008 (Hectare )| 0.008]
|29 ||349 ||Private ||Agriculture || 0.004 (Hectare )|| 0.004|
30 350 Government IZ;licul e 0.007 (Hectare ) 0.007
| Total|| 1.152]

[F. No. RO/BBSR/11017/LA/97/2016/3A]
SHAIKH AMINKHAN, Director
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